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Courts on its Own Motion …Petitioner(s)/appellant(s)

Through: Mr. M. S. Reshi, Advocate 
Mr. Nadeem Qadri, Amicus Curie

Vs.

UT of J&K and Ors. ...Respondent(s)

Through: Mr. Ilyas Nazir Laway, GA
Mr. Jahangir Ahmad Dar, GA 

CORAM:

HON’BLE THE CHIEF JUSTICE
HON’BLE MS. JUSTICE MOKSHA KHAJURIA KAZMI, JUDGE

O R D E R
15.06.2023 

The matter pertains to important environment issues relating to 

preservation of Sonamarg. Before we consider any modification to the order 

passed by this Court on 27.03.2023, we have to keep in mind that any 

construction or renovation may have serious implication for preservation of 

the environment and ecology of Sonamarg. Accordingly, we post this matter 

after vacation for consideration.

 However, considering the fact that Amarnath Yatra is going to 

commence on 01.07.2023, in order to facilitate and provide convenient 

provisions and facilities for the large number of pilgrims who are going to 

visit Amarnath, which is also for a limited period, as prayed for by learned 

counsel for the respondent, we allow raising only temporary structures 

meant for the convenient transit of the Yatris/Pilgrims, which structures shall 

be liable to be demolished on completion of the Yatra by restoring the earlier 

position in the field.



Accordingly, the aforesaid order dated 27.03.2023 passed by this 

Court is modified only for the aforesaid limited period only till the 

conclusion of Amarnath Yatra of this year.

Learned Amicus submitted that two important departments namely, 

J&K Forest Department, and Department of Wild life should be heard before 

any decision is taken by the Court. 

We are also of the view that since they are important stakeholders in 

the preservation of environment at Sonamarg, they are directed to file their 

responses and submit their views in this PIL and if already submitted, they 

shall update the status of their response.

List on 17.07.2023.
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